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Government of ,ammu and Kashmir
General Administration Department

(PSGA) Civil Sccrctariat, l&K'

Notlflcatlon
Jammu, the 31't of October, 2022

rsc of the powers conferred by section 4 read

r Public Services Guarantee Act, 2011 (Act

oovernment herebY notlfles the followlng services, timelines and the Designated

rcers/Appellate Autho rities for the departments mentioned below:-

Tlmelines Designated
Officer

Industries and Commerce Department

with section I of the

No. IX of 2011), the

Second
Appellate
AU

s.No. Nam€ ot the
Servic€

f.uthori

Fi rst
Appellate

Administrative
Secretary,
Industries &
Commerce
Department

Director,
Industries &
Commerce

Assessment of
raw material &
finished goods

15 days
(MSE)

30 days
(L+M)

GM, DICI

15 days
(MSE)

30 days
(L+M)

Prior p€rmission
for additional
products

Administrative
Secretary,
lndustries &
Commerce
Department

Administrative
Secretary,
Industries &
Commerce
Department

Director,
Industries &
Commerce

Director,
lndustries &
Commerce

GM, DIC

GM, DIC15 days
(MSE)

30 days
(L+M)

Prior permisslon

for substantial
expansion,
additional line

of activity

Administrative
Secretary,
Industries 8r

Commerce
Department

GM, DIC15 days
(MsE)
30 days
(L+M)

30 DaysChange in

Name & StYle

4

5

Change ln
location

GI'4, DIC Dlrector,
Industrles &
Commerce

Mministrative
Secretary,
Industries &
Commerce
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t

7.

Department

3.

Director,
IndusBies &
Commerce



Transfer of
Leas€hold rights

Merger of Unlts

Director,
Industries &

Commerce

Director,
lndustries &

Commerce

t

Administra
Secretary,
Industries &

Commerce
Department

Administra
Secretary.
Industries &
Commerce
Department

tive

tive

Secretary,
Industries &
Commerce
Department

Admin istrative

GM, DIC30 DaYs

30 DaYs GM, DIC

GM, OIC Director,
Industries &

Commerce

nistrahve
*cretary,
Industries &
Commerce
Departsnent

Admi

Admin istrative

30 DaYs

GM, DIC45 DaYs

Gt'1, DIc45 Days

GM, DIC45 Days
11.

GM, DIC45 Days
12.

45 Days GM, DIC
Subsidy on

Pol 2021-30

Poli 2021-30

Subsidy on cost

2021-30

Protection

Chanqe ln
Constitutlon

Director,
Industries &
commerce

Director,
Industdes &
Commerce

Director,
Industries &
Commerce

Director,
Industries &
Commerce

Dlrector,
Industrles &
Commerce

SubsidY on
instnllauon of
Pollution control
devices under

Jammu &
Kashmir
Industrlal
Policy, 2021'30

followlng Green

& Environment

Subsidy on DG

Set under
Jammu and
Kashmir
lndustrial

Reimbursement
on QualitY
Celtflcate
under Jammu &
Kashmir
lndustrial

of Automauon
under Jammu &

Kashmir
Industrial

Administ-at've
Secretary,
Industries &
Commerce
Department

Administrative
Secretary,
Industries &
Commerce
Department

Admlnlstratlve
Secretary,
Industrles &
Commerce

PaBe 2 ofg

rl.

10.

13.

Secretary,
Industries &
Commerce
Department



30 days

30 days

30 days

30 days

4

5 of

Measures

Issuance ot

Metrot

Metrol

Asslsta

Rules

Controller,
al

Controller,
!egal
Metrology
Department,
r&K

Concerned
Area

Inspector,
Legal
Metrology

Conuoller,
Legal
Metrologiy
Deparunent,
J&K

Concerned
Area
lnspector.
Legal
Metrology

Controller,
Legal
Metrologv
Department,
l&K

concemed
Area
Inspector,
Legal
Metrology

Concerned
AssistanV
Deputy
conuoller,
Legal
Metrology

Concerned
Area

Renewal
Ucense
to Dealers of
Welghts
and

Concemed
Assistant
controller/
Deputy
Controller,
Legal

Coffiemed
AssistanV
Deputy
Controller,
Legal

MetrologY

Concemed
Assistant/
DepuW
Controller,
Legal

Registration of
Manufacturer/
Packe6/
Importers
under Packaged

Commodlties

License to
Dealers of
weights and
Measures

6

,l

lnitiative under
Jammu &
Kashmir
Industrral
Policy,202l-30
Turnover
incentives
under .lammu &
Kashmlr
lndustrial
Pgllcy, 2021-30.

Cerflncaflon
of Verlflcatlon
of Weights
and Measures

45 Oays GM, DIC

lOepartment

Convoller,
Legal
MetrologY
Depa rttne nt,
J&K

. )_-
rood, clvll Supplies aod Consumers Affalrs DePartment

30 days Concerned
Assistant
Controller/
Deputy
Controller,
Legal
Metrol

15Suance of 30 days

Ucense to

Pagc it of 8

Concemed
Nea

lnspector,
Legal
MeBology

t

'----1-

0irector
Industries &

Commerce

Administrative
Setretary,
Industries &
Commerce
Departme nt

t.

Concerned

controller,
Legal
Metrology
Department,
J&K

Concerned
Area
Inspector,
Legal
Metroloqy

Certificafon
of
Re-verification
of Weights
and
MeasureS.



Manufadurer of
lnsPector,
Legal
MctrologY

DeputY
Controller,
Legal
MetrologY
Concerned
Assistant/
DeputY
Conttoller,
Legal

MetrologY
DePartment,
l&K

Controller,
Legal
Metrology
OeParunenl,
l&K

aontroller,
Legal
Mevology
DePaftment,
l&K

controller,
Legal
Metrology
DePartment,
J&K

WeighG
and
Mcasures
Renewal of

License to
Manufacturer of

Welghts and

Mcasures

30 daYs . Concerne
Area
lnspector,
Legal
Metrology

Concerned
Area
In5p€ctor
Legal
MetrologY

Revenue DePartment

District
collector
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(l

lssuance of 30 days

Llcense to
Rcpalrers of
Welghts and
Measures

Renewal
License to
RePairers of
Weights
and
Measures

30 days

Metro
Concerned
Assistanti
DeputY
Controller,
Legal
Merol
Conce rnd
AssistanV
Deputy
controller,
Legal
Metro

Divislonal
Commissioner

30 daYs Concern ed

Area
lnsPector,
Legal
I4etrologY

Deputy
Commissioner

Flnancia

Use

Change
of Land

Deputy
commissioner

15 daYs

20 days

DePutY
Commissioner

DepuW
Commissioner

Additional
Deputy
@mmissioner

Additional
DeputY
Commissioner

Additionaltehsildar

Tehsildar

Tehsildar45 days

Issuance
of
Character

Issuance
of Income
Certincate
for
EconomicallY
Weaker
section

Certifl cate

certi flcatc

Issuance
of
Domicile

Addltional
Depufy
Commlssloner

15 daYs
Deputy
Commissloner

Colnm lssloner
DeputY

De
Additional

Tehslldar

Asslstant
mlsslonerCom

30 dayslssuance oF

l.4a
6.

of

l,'

1

4

Commissioner

Issuance
of Legal

Heir



Commission er lammu/

Certiflcate
(The SPecial

Marriages Act,

19s4)

Reg istration
dealers under
the Batteries

Management

L]

120 day5

l&K
PolluUon CommiBee

Control
Commiftee

(Gene
the of

ral) rn
fice of lammu/

Srinagar

Srinagar

I

DePUtY

Commissioner
lammu/
Srinagar.
(Marrlage

Otficer vide

5.O.421
dated

15.12.2021 ot

DePartment
of Law,

&PA

Forest, Ecology and Environment D€partm€nt

for 60 daYs Member Chalim--._an, :ar
Secretary,

(

and Handling)
Rules 2001

Fresh Llcens€

under Wood
Based lndustry

t'

Conservator
of Forests
Concerned

Chlef
Conseivator of
Forests
Concemed
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Administm
Secretary,
Forest, Ecology

& Environment
DePartment

tive

Secretary,
Forest, Ecology

& Environment
DePartrnent

Adminigtrative
Chairman, l&K

under Solid

Waste
Management
(processlng,
recycling,
treaunent and

disposal of
solid waste)

Authori zation

6102 Chairman,
Pollution
Control
Commlttee

l&K

60 daYs

Admini strative

rization

2202oft23
ndeccsServi

60 daYs

Member
Secretary,

J&K
Pollution
Control

Committee

Secretary,
Forest,. EcologY

& Environment
Department

Member
Secretary,

l&K
PolluUon
Control

Commlttee

Autho
under
construction
and Demolition
Waste
Management
(Management
and Handling)
Rules,2016

4
Addl. Pr. ch lef
Conservator of
Forests,
Central

4.1

--=....-

lustice

Pollution
Control

\,

J.

I

\

I

Pollution
Control
Commiftee

Oa-tak';-".*-



Relocation of
Unit undcr
wood Eased

lnduslry
Transfer ul
Liccnse to
Legal Hcirs
issued
Renewal
Applicdtlon for
Wood Based

lndustry
Registratlon of
Furniture Units
(one lime)

120 days

60 days

60 days

120 days

Lonservator I

of Forsts I

Concemed I

t
conservator 

I

Chief
Conservator of
Forests
Concerned
Chief
Conservator of
Forests
Conctrned
Chief
Conservator of
Forests
Concerned
chiei
Conservator of
Forests
Concerned

Addl. Pr. Chie

Conservator of
Forests,
Central
Addl. Pr. Chief
Conservator of
Forests,
Central
Addl. Pr. Chief
Conservator of
Forest, Cen:ral

Addl. Pr. Chief
conservator of
Forest, Central

,l ,)

,l I

4,1

of Forests
Concemed

Conservat0r
of Forests
Concerned

Conservator
of Forests
Concerned

1

Chlef
Engineer,
PHE (JSD)

Jammu/
Kashmlr

Conservator of
Forests
concemed

Divisional
Commlssloner,
Jammu/
Kashmir

Chief
Conservator of
Forests
Concerned
Chief
Conservator of
Forests
Concemed
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chief
ConseMator of
Forests
Concemed

Eonservator of
Fore*s
concemed

Divisional
furest
Officer
Concerned

30 daysLetter for
Dlsiance from
Forest

Dlvislonal
Forest
Officer
Concemed

30 days6 Certificate of
Non-Forest
land

Conservator of
Forests
concemed

Divisional
Forest
Omcer
Concemed

45 days7 Registration of
Timber sale
Depot

Superintending
Engineer

Executivc
Engineer,
PHE (J5D)

Concerned

lal Shakti DePartment

15 days Chief
Engineer

estic )

I Obtaining
Water
@nnec-tion

Administrative
Secrerary, lal
ShaKi
Department

Divlsional
Commissioner.
Jammu/
Kashmir

Chief
Engineer,
PHE (JSD)

Jammu/
Kashmir

30 daysobtainin9
Water
Connection
(Commercial)

Administrative
Secretary, Jal

Shakti
Department

NOC for water
Extraction from
CenEal Ground
Water
Authoriti/
Relevant
AuthoritY

I 90 days



Health & Medicrl Education DePartment
-----:------,]l

Generation of
Ayushman
Card

l.4edical

Officer
(Concerncd)

Chief
Executtve
officer.
SHA, ]&K

Administrative i

nt

Adminlstrative
Secretary,
Information
Technology
Depa rtment

-lq days Chief

RoW
Permisslon
(OFC & Toweo

DeputY
Commissioner
Concerned

Divisional
Commissioner
concerned

Labour & EmPloyment DePartment

Approval of
Registration of
Boiler
Manufactu rers

under the
BolleB Act,
1923
Renewal of
Registration of
Boilet
Ma nufactu rers

under the
BoileB Act,

30 dals

t9Z3

By order of the Lieutenant Governor'

2/2021'09{AD
the:

Learned Advocate G€neral, J&K'

All Financial Commission€rs (AddIthnal Chief Secretarles)'

Director Gene ral of Polic!, l&K.

All Prindpa I Secreta rles !o the Government.

Dlrecto r Genera I, J&K IMPA&RD.

chief Electoral OfncEr, J&K

Pa8,€ 7 ol I

sdr
(Dr. Piyush Singla)IAS,

Secretary to the Government'

Dated:'31.10.2022

inspector of
Boilers

Sp€cial
Secretary,
Labour &
EmPloYment
Department

Chief
tnspector of
Boilers (Chief

Engineer,
Mechanical
Engineering
De rtment

30 days Gipector of
Boilers

Special
Secretary,
Labur &
Emplryment
Department

chief
lnsPector of
Boilers (Chief
Engineer,
Mechanical
Engineering
De t

Information Te€hnology DePartment

Secretary,
Health &
Medical
Education

60 days

I

2.

liy I

I

I

I

l,



All Commissioner/Sccretaries to th€- Govemmcnt

ili":"i#i R;'id;;i c;;,issioner, r&K 
dcovcmm;*J:i"?"* Arrairs, Gc,r.

loint becretary (Jammu & Kashmir/L

chairoerson, l&K Specral Tribunal'

;ivisional Commissioner, Kashmir/Jammu'

iiiiri"ot 
"r 

o"p.,tmens/Managlng Directors'

Website, GAD.
file

'Hindl & Urdu Yersion shall follow"

(Dr. Mohammad

DePutY SecretarY to

PdtB E ol t

,, lO,!
Khan)JKAS,

Govemment.


